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Co Appeal No 30/252/NCLT/AHM/2017

 Coram: - Hon'ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
' I Hon’ ble Ms. MANORAMA KUMARI MEMBER JUDICIAL

ATTENDANCE CUM- ORDER SHEET 0|= THE HEARING 0|= AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 26.10.2017

NarRe of the Company: - Sushil Jaynarayan Karwa
- (Marlegold Infratech Ltd.)
V/s. - _
Reglstrar of Compames Gwallor -

Section of the Companies Act: Sectlon 252 of the Com anies Act 201 3
SIGNATURE

)? va\o.\ Q-\fWS\A“aJ , Aclvo(\clc, _ FM }CM """", '

ORDER

Leamed Advocate Mr. Kunal Valshnav present for Appcllant. - None present for
“ROC. o ‘

Proof of dlspatch of notlce of date of hearmg on ROC ﬁled

Appellant is directed to issue fresh notlce to ROC and ﬁle proof of service.

" Llst ﬂhe matter on 07. 12 2017

MANORAMA KUMARI - B&KI RAVEENDRA BABU
MEMBER JUDICIAL - MEMBERJUDICIAL

- Dated Ihis the 26th day of October, 2017.




